
i<+ Menaces from Rs  AUGUST £6, MW«  Scanty Supply of
Water in Castnery 
Delta (C.A.)

CShn Balgovind Verma] 
by the President in relation to the 
State of Tamil Nadu. [Placed  in 
Library. See No. LT-11235/76.)

Cl2) A statement explaining the 
reasons for not laying simultaneous­
ly the Hindi version of the above 
, Notification. [Placed m Library. See 
No. L.T-11235/76.]

MESSAGES FROM RAJYA  SABHA

SfcCRETARY-GENERAL:  Sir,  I
haVe to report the following messages 
received from the Secretary-General 
of R&]ya Sabha: —

(i> “In accordance with the pro­
visions of sub-rule (6) of rule 186 
of the Rules of Procedure and Con­
duct of Business in the Rajya Sabha,
I am directed to return herewith the 
Appropriation (No. 5)  Bill,  197(5. 
which was passed by the Lok Sabha 
at its sitting held  on  the 20th 
Aui;'Jst, [976, and transmitted to the 
Rajya Sabha for its  recommenda­
tion and to state that this House has 
no recommendations to make to the 
Lok Sabha in reqard to the  said 
Bill ’’

(i.l “In accordance with th<e pro­
visions of sub-i ule (6) of rule lP.fi 
of the Rules of Procedure and Con­
duct of Business in the Rajya Sabha,
I atr directed ti return  herowtn 
the Tamil Nadu Appropriation fNo. 
3) Bill, 1976. which was passed by 
the Lok Sabha ut its sitting he»d on 
the 23rd August. 1976, and transmit­
ted to the Rajja Sabha for its io- 
corr rnendations a?id to state lhal this 
House has no recommendation* to 
make to the Lok Sabha in regird to 
the said Bill *’

(ui) “In accordance with, the pro­
visions of sub-rule (6) of rule 186 
of the Rules of Procedure and Con­
duct of Business m the Rajya Sabha, 
I are directed to return  herewith 
the Pondicherry Appropriation (No. 
3) Bill. 1976, which was passed by 
the Lok Sabha at its sitting held on

the  23rd  August.  1976,  Md 
transmitter to the Rajya Sfefeh* for 
itj recommendations and  sfete 
that this House has no recommenda­
tions to make to the Lok Sabha in 
regard to the said Bill.”

12.64 hrs.

'calling ATTENTION To matter 
OF URGENT PUBLIC IMPORTANCE

Scanty Supply or water in Cauvwt

SHRI  K.  GOPAL  (Karur):  Sir,
I call the attention of the Minister of 
Agriculture and Irrigation to the fol­
lowing matter of public  importance 
and I request that he may makc  a 
statement thereon: —

“The situation created in Cauvery 
delta owing to scanty supply  of 
w'-itcr from Krishnaraja Sagar and 
other dams and poor storage in the 
Mtttur reservoir.”

SHRI K. LAKKAPPA  (Tumkur): 
Sir, I rise on a point of order.  My 
point of order is regarding the proce­
dure  The scarcity conditions prevail 
not only in Madras State but in other 
States too in  the  country  Many 
Members have earlier submitted re­
garding the scarcity conditions pre­
vailing  in  their  States.  Scarcity 
condition is also prevailing in Kar­
nataka State. That notice has not be?n 
admitted.  When talks are going on, * 
the Minister is here making a State­
ment. ...

MR SPEAKER:  Order, please  I
am verv sorry.  There cannot be any 
point of order against the decision of 
the Chair. I will not allow that.

SHRI K LAKKAPPA:  Will you
kindly listen to me, Sir? (Interrup­
tions)

MR. SPEAKER:  You are ratota*
objection against that. I am sorry  I 
am not allowing that.


